
June 28, 2024 
 

Scheduled Banks’ Statement of Position in India as on Friday, June 14, 2024 
 

     (Amount in ₹ crore)  

  SCHEDULED COMMERCIAL BANKS        
 (Including RRBs,SFBs and PBs) 

ALL SCHEDULED BANKS 

  16-Jun-2023 31-May-2024* 14-Jun-2024* 16-Jun-2023 31-May-2024* 14-Jun-2024* 

I LIABILITIES TO THE BKG.SYSTEM (A)             

 a) Demand & Time deposits from banks 244966.09 283850.22 273343.39 247408.55 287696.36 277132.61 

 b) Borrowings from banks 39769.92 163095.32 151774.70 39846.04 163135.01 151776.70 

 c) Other demand & time liabilities 61063.21 76511.12 75822.77 61719.33 76934.48 76088.94 

II LIABILITIES TO OTHERS (A)             

 
a) Deposits (other than from banks) 18567956.33 

21087206.37 
(20992027.54) 

20902919.69 
(20809915.51) 

19006772.74 
21544610.05 

(21449431.22) 
21358531.67 

(21265527.49)  

 i) Demand 2160215.92 2506492.91 2390682.17 2205411.11 2556467.62 2440643.48 

 ii) Time 16407740.40 18580713.47 18512237.52 16801361.63 18988142.43 18917888.19 

 b) Borrowings @ 505279.58 738925.22 780674.75 510092.78 743310.43 785083.69 

 c) Other demand & time liabilities 803466.26 967358.01 965749.60 816422.77 980731.18 978668.39 

III BORROWINGS FROM R.B.I. (B) 33498.00 71305.00 111102.00 33498.00 71305.00 111102.00 

 Against usance bills and / or prom. Notes       

IV CASH 105906.64 90895.20 84076.51 108695.78 93275.20 86468.35 

V BALANCES WITH R.B.I. (B) 852858.00 951109.00 983708.00 873025.00 971105.00 1003434.00 

VI ASSETS WITH BANKING SYSTEM       

 a) Balances with other banks       

 i) In current accounts 9368.02 8068.16 7656.43 14006.90 10711.68 10043.33 

 ii) In other accounts 185212.58 177529.41 179015.50 223733.82 223183.19 224933.17 

 b) Money at call & short notice 23092.69 13028.13 11440.08 39411.37 27885.34 25242.27 

 c) Advances to banks (i.e. due from bks.) 24316.31 51887.58 52207.34 26391.55 54040.14 54327.00 ÃÂ£ 

 d) Other assets 78870.02 112400.95 107936.89 81993.69 115150.30 110591.14 

VII 
INVESTMENTS ( At book value ) 5644283.71 

6183502.03 
(6098619.75) 

6228797.12 
(6143878.97) 

5789694.12 
6336008.69 

(6251126.41) 
6381524.01 

(6296605.86)  

 a) Central & State Govt. securities+ 5643468.32 6182472.76 6227785.35 5782984.05 6328174.54 6373547.13 

 b) Other approved securities 815.39 1029.27 1011.77 6710.06 7834.15 7976.88 

VIII BANK CREDIT (Excluding Inter-Bank 
Advances) 

14023498.83 
16782399.44 

(16271320.84) 
16710797.19 

(16204282.29) 
14427247.80 

17218546.77 
(16707468.17) 

17147506.86 
(16640991.96) 

 a) Loans, cash credits & Overdrafts $ 13771389.80 16468877.39 16400789.65 14172128.25 16901680.93 16834215.69 

 b) Inland Bills purchased 41708.06 64366.78 64050.88 41722.37 64371.93 65381.31 

 c) Inland Bills discounted 168004.43 208274.29 207041.87 170209.16 210953.07 208328.60 

 d) Foreign Bills purchased 16920.74 16125.00 16063.39 17144.15 16345.71 16294.03 

 e) Foreign Bills discounted 25475.80 24755.98 22851.41 26043.87 25195.12 23287.23 
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 NOTE 

* Provisional figures incorporated in respect of such banks as have not been able to submit final figures. 

(A) Demand and Time Liabilities do not include borrowings of any Scheduled State Co-operative Bank from State 
Government and any reserve fund deposits maintained with such banks by any co-operative society within the areas of 
operation of such banks. 

** This excludes deposits of Co-operative Banks with Scheduled State Co-operative Banks. These are included under item 
II (a). 

@ Other than from Reserve Bank, National Bank for Agriculture and Rural Development and Export Import Bank of India. 

(B) The figures relating to Scheduled Commercial Banks' Borrowings in India from Reserve Bank and balances with Reserve 
Bank are those shown in the statement of affairs of the Reserve Bank. Borrowings against usance bills and/ or promissory 
notes are under Section 17(4)(c) of the Reserve Bank of India Act, 1934. Following a change in the accounting practice for 
LAF transactions with effect from July 11, 2014, as per the recommendations of Malegam Committee formed to Review the 
Format of Balance Sheet and the Profit and Loss Account of the Bank, the transactions in case of Repo / Term Repo / 
MSF are reflected under "Borrowings from RBI". 

ÃÂ£ 
This excludes advances granted by Scheduled State Co-operative Banks to Co-operative banks. These are included 
under item VIII (a). 

+ Includes Treasury Bills, Treasury Deposits, Treasury Savings Certificates and postal obligations. 

$ Includes advances granted by Scheduled Commercial Banks and State Co-operative Banks to Public Food Procurement 
Agencies (viz. Food Corporation of India, State Government and their agencies under the Food consortium). 

() (i) Data since July 14, 2023 include the impact of the merger of a non-bank with a bank. 

(ii) Figures in parentheses exclude the impact of the merger. 

  

   

       

Food Credit Outstanding as on 

                                                                                                    (Amount in ₹ crore) 

  

Date 16-Jun-2023 31-May-2024 14-Jun-2024   

Scheduled Commercial Banks 28732.76 40258.89 36923.02   

Scheduled Co-operative Banks 51972.17 50623.09 50622.17   
 
The expression ' Banking System ' or ' Banks ' means the banks and any other financial institution referred to 
in sub-clauses (i) to (vi) of clause (d) of the explanation below Section 42(1) of the Reserve Bank of India 
Act, 1934. 
 
No. of Scheduled Commercial Banks as on Current Fortnight:135   


